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Personal Data
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(To be filled by the Administrative Section concemed of the Ministry/Department/Office)’

1. PR & 9M :
Name of the Officer e €7

2. xR TdEE A | Frax Fglda & aldie
Cadre and date of continuous appointment to the present grade : -
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Date of_'BiIth SN

4. ada Ug IR 99 W Figfea & ania

Present post and date of appointment thereto :
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the year. If he has undergone
training, please sgecify)

‘ T RedTa IRER WA

(um sfafewl &7 | @@, 5w@ & 3@ 3 RE =
3T ) gdE 9g)

To be filled in by the Officer Reported upon.
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1. e & wRxw Razvr:
f. Brief description of duties.
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Please specify 8-10 impoilant advicefiigation matlers handied by youiassigned to you
and hriefly indicale the sludy and research invoived in the disposal of such matters. |

How matiers disposed
(Gate of interim disposal &
date of final disposal)

Advicellifigation maiters
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Piease indicate briefly your confribution/achievements in finally disposing of s

matters.
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Please state vhether the annual relurn on immovable property for the preceding
Calander year was filed within the prescribed .date ie., 31t January - of the year

following the Calander Year. If not, the date of filling the retum should be given.
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NATURE AND QUALITY OF WORK
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Please comments on part .l as filled out by the officer and sp\.ciﬁcéilv state
whether you -agree with the answers given by the officer and, in particular,
regarding the specific achievemeats, if any, mentioned by him: If not,
indicate bnefly the reasons.-for disagreeing with it and thc extent of vour

dx>anrevmcnz. '
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. Quality of output
Please comment on officer’s quality of performance having regard to standard
of work expected in rcgard to the umportance and compiexity of the matters
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" Level of knowledge of funcions, Reiaied insiructions and their
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Kaowledge of sphere of work —
Please comment specifically on eact: of these :- ;
applications, Level ol in

depin sludy and research.
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Alfitude fo work

Please comment on the extent to which the officer is dedicated and mofivated and on
hisfher willingness and initiative fo leam and systemise his/her work.
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Decision making ability
Please comment on e %ality of decision-making and on ability to weigh pros & cons

of alternabves.
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Initative '
Please comment on the capacity & resourcefulness of the officér in 'handling
unforeseen situations on hisfher own, willingness io take additional responsmr..!y and
new areas of work & promptness in disposal of work. -

.
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Please comment on the abilily of the officer 1o communicate and on hxslher ability to

oresent aroumenis
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Inter-personal refations and team work-— , . :

Please comment on the . QU'élity of relationship with superiors, colleagues and
subordinates and on the ability to. appreciate other. point of view and take advice in the
proper spint. Please also comment on his/her capacity to work as a memberof a team

and promote team spirit and opfimise output of the team.
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- Please commen! on the officer’'s accessibility to thz "off
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Relzfons with oificers of referrmg deparimenis —

cers of the Dépariments

seeking advice and responsiveness (o their needs.
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Atfitude towards Scheduled Casles/Scheduled Tribes/Weaker Sections of society-

Piease comment on hisher understanding of the problems of Scheduled
Sectiéns and willingness to deal with them.
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ADDITIONAL ATTRIBUTES
(For officers of the rank of Deputy chal Adwviser and Additional Legal

Adwviser only)
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Planning ability-

Please comment whether the officer keeps abreast with the development n
law, anticipates problems, workneeds and plans accordingly and is able to

prowvide for coatingencies.
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Aptitude and Potential —

KT o3T

Please indicate three -fields of work from amongst the following possibie for
specialisation and career development of the officer, please mark 1,2,3 in

three appropriate boxes.
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Constitutional Law

Contracts

Arbitration

Service matiers

Liugation .

Conveyancing
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Training —

Please give rccommendations for training with a view to further improving the
effectiveness and capabilities of the officers.  (While specifying the arcas or
raining, it is not necessary to confine to the ficlds reframed to in Column 2)
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General Assessment '

Pleasc  give an overall assessment of the officer with reference to histher
strength and shortcomings and also by drawing attention to the qualities if any
not covered by the catnies above.
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(rading - "
(Qutstanding/Very Good/Good/Average/Below Average)

(An officer should not be graded Qutstanding, unless excepiional quaiites and
performances have been noticed, grounds for giving such a grading should be

ciearly brought out)

= : TR
Piace: Signature
e R A A
(Name in block letters)
arRa . o b
( RAE Il 3@l & = )
Date : Designation
C (Duning the peniod of Report)
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REMARKS COF THE REVIEWING AUTHS

Efdcied e & el da dar &5 aaf:

Length of service under the Reviewing Authority
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Wil YETa 9l B wnT A @ T TS gewr iRacra | FA &

{f the Reviewing Authonty satisfied that the Reporiing Authority has made
his/her report with due care and attention and afier taking into account/all the
relevant matenal ? -
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Do you agree with the assessment of the officer given by the reporting

authority? (In case disagreement please specify the ceasons, is there any t}ung
you wish to modify or add?)
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Place:

Date
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General remarks with specific comments about the mneml remarks given by
the reporting authonty and remarks about menitaious work of the oflices

including the g acing.
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Has the officer any special characteristics, and/or any abilities which would
justify his’her selection for special assignment or/out of tumn premotion? if

so, specify.

i AffdE e & waie
Signature of the Reviewing Authornity
Y IR A gX A
(Name ia block letters)
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Designation
(Dunng the penod of Report)
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